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)49.‘7.96 Heard Shri B.B.Patnaik, learned counsel

)
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for the applicant and Shri U.B.Mohdpatra, v V% p/ ,
. - 0 ]
learned Agditional Standing Counsel for the : |
. respondents. Perused the contents of the W/ M/LA
L ) . . / s
Original Application. The applicant entered 4 m)bf’

into service as substitute EDJEilmen in
the year 1985 under R.lles.'N'Division at

Bhubaneswa‘r Branch 'on monthly wiges. He
is bi. No.13 m the rev1sed duty 'Jdrtlculdrs,‘ '
of EDSE - agalnst vacancies of ‘EDMM of SRO B

Bhubaneswar Annexure-1) . The applicant's - \

counsel says that this isro:ff‘ici'ally & me\
prepared. His ¢laim is that S1. Nos. 1 to 10 h(

got regular appointment. The Sub Record = \ O /?I@QQQ )
Officer (Respondent 5) allowed the applicant ’

to work as Daily Mazdoor Worker at the mte (@/
Of Rs.25/~ per day. He hdas been continuing .
since 1990 as a Dijly Magdoor worker. His /

grievance is against the order oassed by
the Chief Post Mister General by which thred
posts Of LsD.Me.M. have been t¥ansferred
from the establishment of R.M«5. to the
establishment of Superintendent of Post
Offices, Bhumreswdr. The applicant states
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eeel [19.7.96 when his tumm came (in face he is No. 2 ?\

in Annexure-=2) he finds that the posts have ;
peen transferred to another range. In this
regard annexure-4 is the representat ion to
the Senior Super intendent, ReMeSo'N! D.ivisior%., Q?“"’Q e
f Cuttack wherein the entire background of
the applicant's case hés been mentioned. It
) hés to be noted thet it is the Chief Post
hoo ; Master Gerneral, Orissa Circle, Bhubdneswdr,
’ } who ordered the t ransfer of posts of EDMM
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appdrent ly depriving the @pplicant of )
4 / consideration for regulerisation. The appli-g
I , cant's counsel is agvised to send & repre-

. sentation to the Chief Post Mister General,

]

in this regd_rd. The applicant shall meke a |

representat ion kefore the Chief Post Master

'j Ceneral, Orissa Circle, Bhubeneswar, within | : !
i s

ten days from the date of receipt of & copy | g =4

4‘
{ -

of this oréer. The Chief POst Mister General |

shall consider the applicant's case, give him:;

a right of personél hearing, @nd dis’pose of §

- the representatlon w1th1n four. weeks from the*
date of fllmg of the re oresentation. Till

such t ime as the applicant! s :,epr,.esentatlon

is considered and disposed of, if the

i
1  transferred posts &re not utilised and filled
1 0
] they sh@ll not be filled up.
N The Originsl App'licd‘t"ion is disposed
1
i

of. Hand over copies of the orders to the

counsel for both smdes.
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